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capacity of 20 lakh tonnes. But unfortu-
nately, Bastar couid not be developed even
after 44 years of independence. Thus, the
mineral deposits could not be exploited. You
must be amazed to know that there are only

MR. SPEAKER: Please, conclude...

SHRI PHOOL CHAND VERMA: There
are only four small factories there. These are
two mini steel plants, plywood piant and one
“Saal" seed oil plant. | would like to make a
humble request to you that the proposal
passed by the M.P. Legislative Assembly be
given approval immediately. The M.P Gov-
emment have been sending proposals to
this effect for the last 21 years. So to say,

approval be given. This is my request.

SHRI DATTATRAYA BANDARU (Se-
cunderabad): Mr. Speaker, Sir, India is an
agricultural country. Even today farming is
caried out with animals in the villages de-
spite having developed technology. But the
Animails Welfare Board's report... says about

MR. SPEAKER: No full speech, | am
giving you a little time.

DATTATRAYA BANDARU: The com-
pany named ‘Alakber’ has set up a slaughter
house with modern mechanisation at
Rudrarum village of Patancheru Mandal in
Medak district of Andhra Pradesh and is
trying t0 export beef. The animals 10 be
butchered by this factory is expected to go
beyond one lakhs eighty thousand per year.
This figure could go even beyond . There
are about 17 siaughter houses in Hyderabad
ance. That is why three members of Parfia-
ment mysell, Shri Gumanmal Lodha and
Shri BL. Sharma, staged a ‘Dhama’ under
the banner of Akhil Bhartiya Pashu Hatya
Virodhi Sangh and were amesied also.
Thersiore, we ask for the canceliation of the
cence given for beef export. This siaughter
of ive stock be stopped with immediate
ofiect, otherwise ive stock will vanished
within next four years from Andhra Pradesh.

—————

Papers Laid 564
12.43 hrs.
PAPERS LAID ON THE TABLE
[Engksh]

Notification under Bureau of indian
Standards Act, 1986

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (AHRI KAMALUD-
DIN AHMED): | beg 1o lay on the table:

(1) A copy of the Bureau of Indian
Standards (Recruitment to Sci-
entific Cadre) (Second Amend-
ment) Regulations, 1991 (Hindi
and English versions) published
in Notification No. G.S.R. 519(E)
in Gazette of india dated the 2nd
August, 1991 under section 39 of
the Bureau of indian Standards
Act, 1986.[Placedin Library. See
No. LT-471/91]

Review on the working and Annual Re-
port of Central Electronics Limited, New
Dethi, 1989-90 and Annual Report of
Electronics Research and Development
Centre Trivandrum, 1989-90 etc.

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (AHRI KAMALUD-
DIN AHMED): Sir, on behalf of Shrimati
Margaret Alva, | bg to lay on the table.-

(1) A copy each of the following
papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956:-

(i) Review by the Govemn-
ment on the working of
the Central Electronics
Limited, New Dethi, forthe
year 1989-80.

() Annual Report of the
Central Electronics Lim-
#ed, New Delhi, for the
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Q)

(@)

®)

year 1989-90 along with
Audited Accounts and
comments of the Comp-
troller and Auditor Gen-
eral thereon. [Placed in
Library. See No. LT-472/
91]

() A copy of the Annual
Report (Hindi and English
versions) of the Electron-
ics Research and Devel-
opmenmt Centre, Trivan-
drum for the year 1989-
90 along with Audited
Accounts.

(i) A statement (Hindi and
English versions) regard-
ing Review by the Gov-
emment on the working
of the Electronics Re-
search and Development
Centre, Trivandrum, for
the Year 1989-90.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (2) above. [Placed in
Library. See No. LT-473/91]

() A copy of the Annual
Report (Hindiand English
versions)of the Centrefor
Materials for Electronics
Technology, New Delhi,
fortheyear 1989-90 along
with Audited Accounts.

(i) A statement (Hindi and
English versions) regard-
ing Review by the Gov-
emment on the working
of the Centre for Materi-
als for Electronics Tech-
nology, New Delhi, forthe
year 1989-90.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
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tioned at (4) above. [Placed in
Library. See No. LT-474/91]

(i) A copy of the Annual
Report (Hindi and English
versions)of the Centrefor
Electronics Design and
Technology, imphal, for
the year 1989-90 along
with Audited Accounts.

(i) A statement (Hindi and
English versions) regard-
ing Review by the Gov-
emment on the working
of the Centre for Electron-
ics Design and Technol-
ogy. Imphal, for the year
1989-90.

A statement (Hindi and English
versions showing reasons for
delay in laying the papers men-
tioned at (6) above. [Placed in
Library. See No. LT-47191]

() A copy of the Annual
Report (Hindi and Eng-
lishversions) of the Centre
for Electronics Design and
Technology, Aurangabad,
for the year 1989-90.
along with Audited Ac-
counts.

(i) A statement (Hindi and
English versions) regard-
ing Review by the Gov-
emment on the working
of the Centre for Electron-
ics Design and Technol-
ogy. Aurangabad, for the
year 1989-90,

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (8) above. [Placed in
Library. See No. LT-476/91)

A copy of the Detailed Demands
for Grants (Hindi and English
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versions) of the Department of
Space for 1991-92_ [Placed in
Library. See No. LT-47781])

(11)  Acopy of the Detailed Demands
for Grants (Hindi and English
versions) of the Ministry of Per-
sonnel, Public Grievances and
Pensions for 1991-92. [Placed in
Library. See No. LT-478/01]

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTLL-
ISERS (DR. CHINTA MOHAN): | beg to lay
on the table:

(1) () A copy of the Annual
Report (Hindi and English
versions) of the indian
Farmers Fertiiser Coop-
erative Limited, New
Dethi, for the period from
July, 1987 10 March, 1989
along with Audited Ac-
counts.

(i) A copy of the Review
sions) by the Government
on the working of the in-
dian Fammers Fertiliser
Cooperative Limited, New
Dethi, for the period from
July, 1987 1o March, 1989,

(2) A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (1) above.

3) @) A copy of the Annual

Report (Hindi and English

versions) of the Indian

Farmers Fertiliser Coop-

erative Limited, New

Delhi, for the year 1989-

90 along with Audited
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W) A copy of the Peview
Hindi and English ver-
sions) bytheGovernment
on the working of the n-
dian Farmmers Ferdiliser
Cooperativelimited, New
Delhi, Tor the year 1589-
0.

4) A stxtement (Hindi and English
versions) showing reasons for
delay in laying the papers men-

w a (3) h?qm] n

DEMAND FOR GRANTS OF MINISTRY
OF FINANCE FOR 139132

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SHAN-
TARAM POTDUKHE): | beg 10 lay on the
table a copy of the Detalled Demands for
Grants (Hindi and English versions) of the
Ministry of Finance for 1991-92. [Piaced in
Library. See No. LT-48091]

1245 hrs.
MATTERS UNDER RULE 377

() Need 10 inciude Dailit Chris-
tians in the Category of Sched-

(Englishy

SHRI PALA ICM. MATHEW (iduldi): Sir,
the Dalit Christians in india are totally ne-
glected section of the socisty. They are the



